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Smti. layashree Bora,
loint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Kaushik Hazarika,
District & Sessions Judge,
Dhemaji.

Dated Guwahati, the 2-e 
{jecemb 

er,2024
Civil Vacation,

Ref:- You r letter No. DIDH/5354/ 2024 dtd. 07 . 12.2024.

Sir,

With reference to the above, I am directed
permission to avair civit vacation from 22.12.2or.,"1l:lrl1] jHH'il:,:"j
leave permission from the evening of 2r.r2.2024ti, the morning of 02,01.2025, hasbeen granted' The chief Judiciar Magistrate-cum-civir Judge (sr.Div.), Dhemaji and in herabsence, the next senior most ludiciar officer avairabre at the station wourd remain in charge ofyour Court and Office during your absence.

I

Yours faithfully,

st/_
JT. REGISTRAR (VIGILANCE)

t?-o-tr-roL+ - |

1- The principal Accountant General
J. The project Manager, Gauhati Hig

(A&E), Beltola, Guwahati for information
h Court.
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